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,COEAM 2 Hon'ble Shri »;R. Adige, Vice Chairman
Hon'ble Shri S.L.Jain, Memker (J3)

Rajendra Kashinath Nikumbh

Residing at 'Chhaya L

Neharunagar, R o _
Deopur, LChule., : ' ..o Applicant.

By Advocate Shri S.P. Inamdar
V/s |
1. The Department of
- Telecommunication.
Sansad Marg., '
Telecommunication Mlnlstry , : , »
New Delhi. . . | . N
2. . The Telecom District Managnr '
' Mundada Market, . ' ,
Parola Read, Dhule. ... Mespondents,
By Advecate Skri £.3, Karkera for Shri P.M.Pradhan.
| ORDER_(ORAL)

{ Per S.R,AAdige, Vice Chairman{

Heard both sides. , .
2. It is not denied that the am“11CPnt has n®t~'
representeq in rega;d to his grievance'to the |
| Chief'General Manager, Telscem Circle, Mumbai.
In the 1nterest of Justlce 1t is fit and proner that '

| wl
the appllcan }gubmits a representati@n t@ the 0%mqm(n¢uuzdi

Y

_ authorlty cencerned ' -

. 3. ‘ Und zr.the circumqtances we diSpoce of this
OA with the direction that in the event of appllcant's

A
~submission ofkself centa;ned representation to the

/7 ;I ..‘0.2...



- ee
N
(13

Chief'Genefal Ménége:,;Maharashtra Circle, Mugbai'
Within oné'month from today, the Chief General
Manzmger, Mahqrashtra Circle, Murtai shouvld dispose
cf hls representatlon byZéetalled reasonégigieaklng
order under intimation to the qppllcant-wlthin thres
"

months of its receipt, affer giving applicant erwwﬁngbk

opportunity te te heard in perSon.

4, If any grlevarce still surV1ve, ﬂ% will .be

o 15 7

open So the appllcant to seek IEVlVal ekaA thrOUﬂh¢mh
: ~0l50 -

MA EyAlmnugnlny the order paqsed pursuent to the

. directinns.

5.  The OA dispozed of acéordingVy. No costs.
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Member(J) ‘ "Vice Chairman

NE



